17 B. A. C. Report

(2) Annual Report of the National
Thermal Power Corporation
Limited for the year 1986-87
along with Audited Accounts and
the comments of the Comptroller
and Auditor General thereon.
[Placed in Library. See No. LT-
5459/87)

11.08 hrs.
[English)
BUSINESS ADVISORY COMMITTEE
Forty-Seventh Report

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF FOOD
AND CIVIL SUPPLIES (SHRI H.K.L.
BHAGAT): Sir, | beg to move:

“That this House do agree with
the Forty-seventh Report of the
Business Advisory Committee
presented to the House on the
14th December, 1987 "

MR SPEAKER' The question is.

“That this House do aqree with
the Forty-seventh Repoit ot the
Business Advisorv Committee
oresented to the Hnuse on the
14th December, 10P7

The motien was adapted

11.8 1/2 hrs.
MOTOR VEHICLES BILI.
The MINISTER OF STATE OF THE

MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): Sir, | beg to mnve

AGRAHAYANA 24, 1909 (SAKA)

Motor Vehicles Bill 18

for leave to withdraw a Bill to consolidate and
amend the law relating to motor vehicles.

MR. SPEAKER: The questi. is:

“That leave be granted to with-
draw-a Bill to consolidate and
amend the law relating to motor
vehicles.”

The motion was adopted

SHRI RAJESH PILOT: Sir, | withdraw
the Bill.

(Interruptions)*
[English}

MR. SPEAKER: | cannot direct any-
body.

{Interruptions)

SHRI BASUDEB ACHARIA (Bankura):
What is'your observation Sir?

MR. SPEAKER: | have told him. Now
heien. Look hera

(Interruptions)
MR. SPEAKER: Cider please.

SHR! BASUDEB ACHARIA Please
cdiract him Si

MR SPEAKER' The question of direc
tion 13 on,v when the:e is consensus in the
House

SHRI BASUDEB ACHARIA: There is
censensus. We ara unanimous.

KUMARI MAMATA BANERJEF
Jadavpur) Out cf three Minister, two Min-

* Not recorded



